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PUBLIC NOTICE No. 06/2023

Subject:  -  Implementation  of  Express  Cargo  Clearance  System
(ECCS) at Cochin Courier Terminal – reg.

Attention  of  the  Trade,  Custodian,  Authorized  Couriers  and  all

concerned  is  invited  to  Public  Notice  No.04/2021  dated  18.02.2021

prescribing  procedure  for  presenting  and  processing  of  the  CBEs/CSBs

under Express Cargo Clearance System (ECCS).

2. It is noticed that the authorized Couriers while presenting the Courier

Bill  of  Entry  enter  all  the  items  together  in  Column  19  (IV)  meant  for

entering  the  “Description  of  goods”.  The  Forms prescribed  in  the  Public

Notice  04/2021  dated  18.02.2021  allows  for  filing  of  item-wise  details

separately by entering the number of items included in each HAWB in the

Column 18. 

3. The ECCS Module has the provisions to enter Additional Items in each

HAWB  (Screenshot  enclosed).  The  bulk  upload  facility  also  has  similar

facility. All concerned are required to follow the prescribed procedures and

forms  scrupulously.  Any  deviation  from  the  prescribed  procedure  would

invite action under the relevant provisions of the Customs Act, 1962.    
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3. Any difficulty in the implementation of this Public Notice should be

reported  to  the  Additional  /  Joint  Commissioner  of  Customs,  Air  Cargo

Complex, Cochin International Airport, Nedumbassery.

(P. JAIDEEP)
COMMISSIONER

To

1. The Chief Commissioner of Customs, Thiruvananthapuram Zone
2. The Addl/Joint Commissioner, Air Cargo Complex, Cochin 

International Airport, Nedumbassery
3. All Deputy / Assistant Commissioners, Courier Terminal, Cochin
4. M/s.CIAL, Cochin
5. Authorised Couriers, Cochin ICT.
6. EDI for uploading in the website.
7. Notice Board
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4.2.1.2.6.2CBE XII| � Courier Bill for Entry XIl 

When the value for goods is less than ReportsRs. 100000 and more than 10000, CBE XII shall be 
filed using the following screen: 

HOME IMPORT 

ECCS Dashboard 

Arines 

Cauner Repsiron umber ABCDA6756AACAMT 

Address 1 ECWDE F JG 

Dale of Awe 

Arport of Shipment 

KAWB Number 

EXPORT 

Gross egnt an KGs)" 

Case Of CRN 

Airport of Arival AMT 

Cy J 

State 

Aines 

AHORn Foh 

Arenes 

Arabian Fligh 

AAV 

DEWFG 

137 

Express Cargo Clearance System 

NO 

RE-EXPORT 

-Seiect 

DISPOSAL 

GH 3323 

Fagnt Nuiber 

Fom Courier Bill of Entry XI11(CBE XII) 

GH 3333 

REFUND 

Flight Number 

Logged In : eccs,courier 

1See Regulation S| 
Courier Bill of Entry for Dutiable Goods 

DETAILS OF AUTHORIZED COURIER 

SHIPMENT AND FLIGHT DETALS 

Aport of Arrval 

REPORTS 

AMT 

SHIPMENT AND FLIGHT DETAILS 

Alrport of Arrval 

AMT 

ADD ROWMODIEY 

E-PAYMENT 

Name of the Authorzec Counar MYPORTCCMPANY 

Frst Port of Arval 

Address 2 NA 

PostaiZp Code 123458 

First Port of Artiva 

Flght Numbar 

First Fort of Arrival 

DELETE 

Time of ATVa 

Country Of Exootation 

Unique Consignment Relerence No 

Net Weighi (in KGsl 

DASHBOARD 

Number of Packages 

Date of Atv 

3009/2020 

Date of Arrva 

Bangiadesh 

30109/2020 

-Select 

ecCs. 
GENERAL 

Trbe of Am 

1100 

Logout 

Time of Amvai 

1100 

(HH MM 



Name of the Consignor 

Adoress 44 MAKORSHAR JAAL RASTA GUL 

Name of the ConsigneeA1 FENCE PRODUCTS COMPANY 

State 

Cancel 

CtyKONDAPUR 

Reset 

Address 121 A-8-C RAJU INDUSTRIAL ESTAT 

Impon Export Coce iEC03030803 11 

Number of Mems incude d in 

Add CRN 

Next 

SHENOY TRADERS 

CIty THANE 

State 

this HAWE 

GSTIN TYPE 

STATE CODE 19 

lABGhaar Numbe 

Airlines 

This button is used to cancel the process of CBE XII filing. 

This button is used to reset the values of the fields to the default values. 

This button is used to enter the details of the ltems being imported. 

Courier Registration Number ABCDA6756AACAMT 

Name of hme Authanzed Courner MYPORTCOMPANY 

Arabian Figh 
ts 

DETAILS OF CONSIGNOR 

Arport of Shipment AAV 

HAWB Number DEWFG 

A1FENCE PRODUCT 
Name of me Consignee S COMPANY PRIVATE 

LIMITED 

impart Export Code (EC) 0303080311 

Gross Weight (in KGs) 37 

Number of ilems included n this HAWB 1 

DETAILS OF CONSIGNEE 

This button is used to add the CRN Numbers if the Case of CRN field is set to Yes'. 

Name of tne Consignor SHENOY TRADERs 

GSTIN DETAILS 

Fight Number 

GH 3333 

Form Courier Bill of Entry XIII(CBE XUI) 

|See Regulation 5) 

Enter the details of the shipment and flight details, consignor details, consignee details, IEC details, 
GSTIN details and Multipart shipment details. Click on Next to enter the details of the lItem. User can 

enter details for more than one item. Screen is displayed as follows: 

Courler Bill of Entty for Dutiable Goods 

Airport of Arrival 

AMT 

Unique Consgment Reference No 

Address 2 

Posta/Zio Code 134343 

First Port of Arrival 

Address of the Consignor 

Address 2co OP sOCIETY LTD PENKARPAC 

Posta/Zio Code 401107 

Country Benin 

Net Weight (n KGs) 

EC Branch Code 

Special Request 

GSTINOTHER ID 828920954431 

Address of tne Authorized Courier EOWDE F JG 
Country or Exportation Bangladesh 

Country India 

IEC Branch Code 0 

44 MAKORSHAR JAA 
LRASTA GULO 
21AB-C RAJU IND 

Address of the Consignee USTRIAL ESTATE PR 

Uploaded HAWBAnvoice Image Fle Untitled tif remove] 

Date of ATival 

30/09/2020 

-Setect 

Time of Arival 

11 00 
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